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MR. SPEAKER: The House shall now take up further discussion on Internal Security. Some hon. Members have
already spoken. Now | would request Shri Shivraj V. Patil to speak.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF COMMUNICATIONS AND INFORMATION
TECHNOLOGY (SHRI PRAMOD MAHAJAN): Sir, we have four discussions in a row starting from today. So, every
discussion should end on the same day.

MR. SPEAKER: We will try to finish it by 6 o'clock, including the Minister's reply.

SHRI SHIVRAJ V. PATIL (LATUR): Mr. Speaker sir, in the newspapers which we read in the morning today, we
learnt that the accused who were responsible for attacking this Parliament have been convicted. Only three days
back we remembered the martyrs who laid their lives down for protecting this Parliament and those who were inside
the Parliament. | would like to begin my statement by expressing my gratitude and the gratitude of all the Members
of the Congress Party and probably all the Members of this House to those who have sacrificed themselves for
maintaining law and order and the prestige of this august House.

Having said this, | may be allowed to say that those who suffered for us should be respected. If small mistakes are
committed knowingly or unknowingly, they should not be subjected to any indignity. In adopting this policy, probably
those who are at the helm of affairs and sitting in this House, all of us together, would have done real great justice
to those who suffered for us. We generally do it. But, at times, we also commit mistakes and if we commit mistakes,
we should be very quick in rectifying those mistakes also. That will be in keeping with the dignity of this House and
the dignity of the Parliament as a whole.

The problem of security should be discussed at length in the Parliament, in the media and by the people also. But,
unfortunately, the problem of security is discussed only by the print media and the electronic media and to some
extent in seminars, debates and discussions outside the Parliament, but not inside the Parliament. One of the
questions which is generally discussed in peace times is whether security is more important than economic
development or whether economic development is more important than security. | would like to submit that
economic development is necessary for providing security and in the absence of economic development, it is
difficult to provide security. But economic development becomes meaningless if security is not provided. So,
security and economic development are interdependent and that is why a very balanced attitude has to be
accepted. In a balanced manner these two things have to be discussed in the House.

We need to find enough funds for developing infrastructure, agriculture, industry, educational institutions and things
like that. But, at the same time, we shall have to find enough funds for the defence of the country and the internal
security of the country also. And if we are not finding enough funds to equip our Defence Forces and Police Forces
that we have here, it would be difficult for us to provide security and achieve the objectives which we want to
achieve.

While participating in this debate, | do not intend to score political points. | do realise that the task of providing
security, either national security or internal security, is very complicated. It is very onerous. It is very difficult to
discharge these duties. And those who are discharging these duties do deserve our appreciation where
appreciation is due. If any mistake has been committed, it should be possible for the Members sitting in the House
to point out those mistakes not with an intention of denigrating any individual or any Government or any political
party but with the intention of pointing out that things can be done in a different manner. And if everybody is
convinced, the Members of this House or of the Government, then certainly a different course can be adopted by
them and the difficulties can be coped up. Those who criticise do not always undermine the importance of the job
which is being done. They also can help in finding out the correct route to the objective. And those who praise, do
not always help because undue praise or undue appreciation of things can mislead all of us. Now, this is the
background in which, | would like to express my views on the floor of this House.

The first point which | want to make is, in the present circumstances, internal security is as important as providing
defence, as protecting the sovereignty, the territory and the boundary of our country. With every passing day, the
problems of providing internal security are becoming more difficult to handle and that is why, while considering the
problems of security, we should not say that the defence is more important than internal security. Defence is
certainly more important but in certain circumstances, internal security is equally important or sometimes more
important. Now, this attitude has to be adopted in finding funds, in finding expertise and in putting in efforts for these



purposes.

Sir, who is responsible for providing internal security? As per our Constitution, the State Governments are mainly
responsible for providing internal security. | would not say that the main responsibility lies with the Union
Government. That does not mean that the Union Government does not have any responsibility at all. The Union
Government does have the responsibility but it is of a different kind. The main responsibility lies with the State
Government. The Union Government also has the responsibility of helping the State Governments, bringing about
co-ordination between different States and countering the crimes or the activities of nefarious kinds perpetrated by
those who are involved in drug trafficking, weapons running and all those things. So, the main responsibility lies
with the State Governments and the Union Government has to help them.

Now, are the State Governments discharging or are they in a position to discharge their duties? My humble opinion
is that in the present circumstances, the police force has to behave in a different manner. They need a different
kind of training; they need a different kind of weapon system; they need a different kind of intelligence; and they
need communication and transportation facilities. All these things are not available with the State police force. That
is why they are not equal to the tasks that sometimes they have to perform in certain parts of our country, like
Kashmir and North-Eastern States. That is why the responsibility is shifted to the defence forces. In my opinion, the
defence forces should be used wherever and whenever it is necessary. But depending too much on defence forces
for providing internal security is not going to be helpful to our country. That is why the State police forces have to
be better trained, better equipped, better informed and given better transport and communication facilities.

There should be a plan at the national level made by the Union Government and given to the State Governments.
The plan can include as to what should be done by the forces which are at the disposal of the Union Government
also. There should be coordination between the Union forces and the State forces and between the forces in
different States also to achieve the objective of providing internal security to the people of the country. We have
been told in Parliament, in the Consultative Committee meetings and others that the Government of India do have
plans for these purposes. They have been giving funds for these purposes. | am not going to quarrel with this
statement of theirs. They do have plans. They have given funds to the State Governments. But | complain that the
funds given are not sufficient. More funds have to be given to the State Governments. More funds have to be spent
on the forces, which are at the disposal of the Union Government also for this purpose. They need a better kind of
planning, and once the plans are prepared, in consultation with the State Governments and other experts, those
plans should be acted upon. If these plans remain on tables of the officers or in the shelves of the offices, it is not
going to help. That is not happening. | know that. But what is being done is not sufficient. Funds given are not
sufficient and the time consumed to implement these plans is also not acceptable to us. The cost overruns and time
overruns are very agonising. That is why the Government has to see that good plans are prepared and
implemented properly.

| have learnt from some sources that the funds which are given to the State Governments are not utilised for the
purposes for which they are given. They are diverted to the police welfare activities. | do not quarrel if the police
welfare activities are carried on by the State Governments. | do appreciate that police welfare activities are
required. But if the funds are given for purchasing equipments for purchasing better weapons, for creating better
intelligence machinery, for better transport and for better communication facilities, and if they are diverted to provide
better housing or for things of that kind, then how does it help? If they lose their lives battling with the terrorists and
if they have houses to live in, that is not going to help. Let us, by all means, construct houses. Let us set aside
certain amount of money for constructing houses, but let the funds which are given for purchasing equipments be
used for that purpose only. Only then these plans can succeed.

My second objective is that the funds which are given are not spent. On the one hand, the funds are not sufficient
and, on the other hand the funds given are not spent. Now, if the funds that are given are not sufficient and if the
funds are not spent, should we coordinate our activities or not?

There are forums in which these activities can be coordinated. One of the forums is Parliament itself. The
representatives of the States are sitting here. In the Rajya Sabha also, they are sitting. When the discussions take
place and if some views are expressed, they can certainly be communicated to the State Governments. The
Planning Commission is the forum where this can be discussed. When Annual Plans are prepared, it can be
discussed. Certainly, it must be discussed in the National Development Council. If it is not discussed in the National
Development Council, unfortunately, we do not have an equally powerful and all-comprehensive forum where the
matters of this nature can be discussed under our Constitution. That is the only forum. But | doubt whether these
aspects, at any time, have been discussed in the National Development Council or not. If they are not discussed,
they should be discussed.

We are talking all the times about the internal security problems from a very narrow angle. What are the miscreants
and criminals doing? We are not discussing so much about what the miscreants and the criminals are doing. We



are discussing only about the terrorist activities. This is also not correct. There are miscreants and the criminals. If
the crime rate is increasing in our country, it is necessary for us to pay enough attention to these aspects. If we
really want to see that the mischief done and crimes committed by ordinary individual are reduced to provide
internal security, some kind of amendments to the Criminal Laws, the Law of Evidence, etc. would be required. If
those amendments are required, those amendments should be presented before the House and they should be
passed.

The second point that | am making is with respect to the disposal of the criminal cases. The Judiciary has to decide
about it. If the cases are not decided for years together or for months together, justice would not be done. There
would be people who would like to take the law into their own hands and do justice to their own causes. That kind
of a contingency should be avoided.

The third point that | am making is this. While discussing terrorism, we are discussing the present terrorism only. |
will come to this point a little later. While discussing it, we are discussing the current terrorism also. But | am very
apprehensive of the fact that in future the terrorist activities are going to be more difficult, more complicated to
handle than the current activities. We have these days started talking about the dirty bombs and the nuclear
weapons. Some people are saying that small nuclear weapons or dirty bombs may be available to the terrorists.
Have we paid enough attention to this aspect? Have we prepared ourselves to counter the attacks which are likely
to be launched? Are we collecting information about these weapons? Are we thinking about this problem? Are we
finding it from which direction and in what manner the attacks can come? If we are not doing it, when the time
comes to provide this kind of protection to the people, it will be too late. At the spur of the moment, we will not be
able to do it. While discussing security that is to be provided to this Parliament, we discussed two other items. Our
hon. Deputy-Speaker is the Chairman of that Committee. We discussed two other aspects relating to the security of
Parliament. What is relevant for the security of Parliament is also relevant for the security of the country. If we want
to counter the terrorist attacks with chemical weapons and biological weapons, do we have the machinery, trained
people, plans to see that our people do not suffer because of the chemical and biological attacks? If these aspects
are not discussed on the floor of this House, it will not help. Of course, all the details of these aspects cannot be
discussed, but at least the broad outlines of these kinds of attacks should be discussed. If they are not discussed in
any other forum of the country, it will not help. | do not know whether they are discussed in the Cabinet or not.
Maybe they are discussed to some extent in the Home Ministry, but I am not sure whether they are discussed in the
Cabinet also.

If they are not discussed in the Cabinet, if they are not discussed in Parliament and if they are discussed outside
Parliament, through the media, how is it going to help us and how much of it is going to help us? That is the issue.
So, we do not have to concentrate only on the problems of today's terrorism, but we have to think of tomorrow's and
day-after-tomorrow's terrorism also and we shall have to be prepared for that. One of the most important elements
of providing security is to anticipate the events, to plan to counter them and be prepared to take action when the
time comes. When something happens suddenly, there is no time for us to think, to collect information, to buy
equipment and to have the plan or the strategy to counter that.

The most important thing in providing security for the nation and internal security for the people in the country is the
long-term planning. If the Defence Ministry does not have long-term planning and if the Home Ministry does not
have the plan keeping in view the aspects which may arise after some time, in a distant future, | think, the Defence
Ministry as well as the Home Ministry will fail in their duties, and | am very much apprehensive about it. | just want to
underline this point that if anybody comes with chemical or dirty weapons into this country, then we would be finding
ourselves in a very difficult situation to defend ourselves and that kind of an attack will be worse than the attack
made by the defence forces from outside the country because we are prepared for that. We know the direction from
which they are coming. They are not coming in surreptitiously. They are openly coming and we know the volume of
the attack, but here we do not know anything at all and when this happens, we will be suffering.

Sir, why is that all the time we are talking about terrorism? Where does terrorism exist in our country? It is in Jammu
and Kashmir, in the North-Eastern States, in some parts of Andhra Pradesh, Maharashtra, Madhya Pradesh,
Chhattisgarh, Orissa, Bihar, Tamil Nadu, Karnataka and maybe, in some parts of Kerala also. Now, this kind of
terrorist activity is visible to us. Why is the terrorist activity visible in the North-Eastern States? Please do not
misunderstand me if | open my heart. If we do not provide transport facilities to the people in the North-Eastern
States, by constructing roads or railways or by having airlines for them, they are bound to feel that they are
discriminated against. Even if the simple facility of transport is not given to them and communication facility is not
given to them, they are bound to feel like that. This unequal development in some parts of the country is also
contributing towards the terrorist activity. On this, we should not have any two opinions.

Then, there is the problem of unemployment. | was discussing this issue with the Chief Minister of Jammu and
Kashmir, when he was the Home Minister of India. | asked him as to why this kind of terrorist activity is increasing in
Jammu and Kashmir. He explained to me in very simple language and it was quite convincing to me. He said that



when Sheikh Abdullah Sahib was the Chief Minister of Jammu and Kashmir, he spent all the money that was given
to him by the Government of India in providing food at subsidised prices and in opening many schools and colleges.
So, food and education were available free of cost and at subsidised rates but there was no balanced development
to have roads, to have industry, to have forest development, to produce electricity, to promote tourism and many
other things and that is why, he said that there are many people with Ph.D and there are many post- graduates
today in villages who are finding themselves unemployed. Sometimes, they are taking to arms and they are quite
easily misled by the people who want to mislead them. Now, this economic problem generates terrorism.

In India, if because of some policy or the other, the educated ones - those who have a longer future than some of us
have - feel that they are going to remain unemployed in spite of the fact that they have the capacity to support
themselves, | am afraid, they may adopt these methods. They may go in the directions which are not correct
directions to be taken. The problem of unemployment has to be solved by Government of India, State Governments
and each and every one of us. If we are not paying enough attention to the problem of unemployment, we will be in
a bit difficult situation. Some of our friends, who are there in different States, have also been saying that these
economic problems are causing difficulties. The unemployment problem is causing difficulties for all of us. It is for
the Union Government and all of us to see that economic justice is done to them.

Many times, we find that we are talking about social justice. But we are not talking about economic justice as if
economic justice has disappeared from the dictionary of our polity. We are not talking about economic justice. About
social justice, we say, 'yes', and 'no'. Economic justice has to be done. If economic justice is not done, it will be one
of the reasons why the terrorist activities will increase in our country.

While talking about social justice, let us realise that the people here are responsible for what is happening in the
country. Once Khalil Zibran said: "If religion disturbs peace and tranquillity, | would like to say: peace be with
religion." We have to introspect and find out to what extent we are contributing towards this kind of divisive feelings
and tendencies in ourselves.

| talk about secularism. | am sorry, the Minister of Home Affairs is here. He would not say again that some people
are pseudo-secularists. What do we mean by 'pseudo-secularism'? Those who are liberal are termed as pseudo-
secularists. This is something that is very very skilfully used. You do not want to say that you are not secular. You
do not want to say that others are pseudo-secularists. How does it help? It is not going to help. If the society is
divided between sections belonging to different religions, castes and communities, no amount of police force or
preparation can really give you the strength to protect yourselves. In every village, in every gali, you will have
persons who will feel internally opposed to your idea of doing justice to the people. Religion is something that
should give you peace and tranquillity. Religion should not be responsible for bloodshed. Religion should not be
responsible for discrimination. If it is there, then we shall have to take steps to see that it is not there. Let us
introspect. Let us ask ourselves how much of justice we have done to ourselves. What kind of divisive forces we
are unleashing in the society? Are they ultimately going to help us? Because of that, if people become angry with
ourselves and with others, we shall have to blame ourselves. We cannot blame others.

There are times when we say that terrorism is coming from outside the country. There is no doubt that is also
coming from outside. On that point, | think, the Government and all of us and many in the society are of the same
view. Terrorismis being exported to India from outside. Terrorism is coming from outside. In some corners of our
country, in the north-eastern region, in the west and the north corners and sometimes in the south also, terrorism is
coming from outside. The Report of the Jain Commission has, in specific terms, said that these terrorist activities
are coordinated. They are not separate, but they are coordinated. The terrorist activities in Jammu and Kashmir, in
Tamil Nadu, in North-Eastern States and, to some extent, in the Naxalite areas are also coordinated. If terrorism is
coming from outside, we shall have to be prepared for that.

What is the preparation we can have for that? | think, weapons are necessary and training is necessary but more
than that vigilance is necessary. If, our friends, our brothers were not vigilant, if one minute's time could have been
wasted and if the doors of Parliament were not closed, all of the attackers would have come inside and they could
have caused devastation.

Now, Police force outside the precincts of this Parliament might not be as vigilant as the Watch & Ward people in
the Parliament were. One minute's delay and a havoc could have been created in the Parliament. Doors were
closed and they could not come in. If they had come in, what could have happened, we can imagine. The same
principle applies to the country also. Every night and every day, every moment of our existence, we have to be very
careful, we have to be vigilant. Not only careful and vigilant but we shall have to anticipate the events. Vigilance is
the price we have to pay for the liberty we want, for the protection we have to provide to our people. If that is not
done, it is not going to help.

The last point which | want to make and then take my seat is what the world community should do in this respect. In
America, the towers were attacked, Pentagon was attacked, in Russia the cinema halls and other places were



attacked, in Great Britain, the hotel, where the Prime Minister was staying, was attacked. In Philippines, in
Indonesia, in Israel and in Palestine what is happening we are seeing. In our neighbouring country, Sri Lanka, what
is happening, we are seeing. So, the world has become aware of the fact that these terrorist activities are going to
be very dangerous for the civilised community in the world.

But, what has the world to do? We simply cannot go on asking for the help from them. We shall have to depend on
ourselves. There is no doubt about that. But at the same time, the world efforts have to be done in a particular
manner. My suggestion is that if the world is really keen to see that the terrorist activities do not take place in any
part of the world they have to do certain things.

One is to create public opinion against terrorist activities, which is being done on a very large scale. The second
thing is to see that the funds are not collected in different countries and they are not sent to the terrorist
organisations to carry on the terrorist activities by using the banks and the financial institutions and other methods
of transmitting the money to the terrorists. That has to be done. It should not be very difficult for any country to do
that and | think, if the country where this is taking place is keen to do it. It can be done. We have to make them
realiseits importance if they have suffered, they will certainly do it. If they have not suffered, one does not know
whether they would not suffer in the future also. Everybody has to help in this respect. The third is that they should
refuse to give shelter to terrorists who are going from one country to another.

In South-East Asia, we have countries — the Governments may know or sometimes may not know — where the
Governments may themselves encourage the terrorists to come to their country or to leave their country. Some
Governments may not know. The point is that the shelter should not be given to them.

The fourth most important thing, which | have raised in some international conferences also while dealing with this
issue, is the availability of weapons. There are parts of the world where these sophisticated small dangerous
weapons are manufactured and they are freely sold to the terrorists. If the countries of the world are really keen,
what is the difficulty in providing that small weapons or big weapons or weapons of any kind shall be sold only to
the Governments or to the licensees and will not be sold to any other person. This is a very simple thing to do and
yet it is not being done.

They say that economic interests are involved in it and so they are not able to do it. If your economic interests are
involved in it, the lives of others are also involved in it and that is why it has to be done.

The last point that | want to make with respect to international cooperation that we can obtain relates to intelligence.
There is so much of intelligence with countries, with international organisations. Some mechanism has to be
created at the international level where that material and intelligence can be collected, it can be analysed, it can be
put in a fashion, which can be immediately used.

There should be a channel for giving that intelligence when it is required. These are the points on which the
international community can really help us.

What has been done by the Government of India? According to the Government of India — very good and very
important things have been don. They have done a lot. We will not comment on that. We know their difficulties. We
know their limitations. But at the same time, what is required is much more. We are not certainly satisfied with the
planning, we are not certainly satisfied with the funding, we are not certainly satisfied with the vision, and we are
not certainly satisfied with the co-ordination and co-operation between the States and the Union; the country, other
countries and international organisations.

*SHRI GUTHA SUKENDER REDDY (NALGONDA): Mr Speaker Sir, the law and order situation in the country has
reached dangerous proportions. The entire country, especially States like Jammu & Kashmir, North Eastern States,
Guijarat and Andhra Pradesh have been subjected to terrorism and even cross border terrorism and ISI sponsored
activities. Akshardham temple was attacked in Gujarat. In my own State and constituency, Sai Baba temple was
attacked by terrorists. Terrorists are receiving arms and ammunition and plenty of money from across the borders to
carry on terrorist activities and disrupt the law and order situation in the country. Now the time has come to not only
curb but also to root out such dangerous activities. Otherwise, | am afraid we may have to face a very grim and
dangerous situation in the country in the near future. As you know, Sir, India is the only country in the world which
lost two of its former Prime Ministers namely Smt Indira Gandhi and Shri Rajiv Gandhi. The present Prime Minister,
Deputy Prime Minister and many of the Chief Ministers are already on the hit list of the terrorists. Terrorism is being
imported from across the borders. In order to put an end to the influx of the terrorism and terrorists to this country,
we have no other go except strengthening our intelligence. We have to seek the help of other countries in this
regard. Unfortunately the dual policy adopted by Americans is giving a boost to terrorism. Americans are treating
both India, which has been subjected to terrorism, and Pakistan, a State which has been promoting terrorism on the



same footing. We need to be very cautious about the American Foreign Policy. Sir, | am addressing this august
House not only as a member of Parliament but as a victim of extremism. We have been seeing in the newspapers
that the ISl is quite active and are helping the extremists extensively in order to disrupt the normal life in the country.
ISI has joined hands with extremists like Maoists of Nepal. IS| has been providing both money and material to these
extremists.

People's War Group, an extremist organisation is active in Andhra Pradesh. Naxalites are active not only in Andhra
Pradesh but also in Jharkhand, Bihar, Orissa, parts of Maharashtra and Tamil Nadu. Naxalites have no faith in
democracy. They believe in gaining power through barrel of the gun. The time has come for the Government to take
effective measures to counter the menace of naxalism. Shri Madhav Reddy, who had served as Home Minister in
Andhra Cabinet for over 6 years, who took effective steps to curb naxalism in the State, was killed in a blast by
naxalites in my own constituency very recently. These very extremists have also killed one tribal MLA whose
constituency is a part of my constituency too. Not once but twice, my house has been blasted. My car was also
blasted once. Shri Vidya Sagar Rao, Hon. Minister of State for Home Affairs, who is here now hails from my home
State. He too knows how life has become dangerous in our part of the country, where each day is as good as a
birthday for us. The extremists have made the life miserable. One of the reasons why naxalism has assumed such a
serious proportion is the unemployment problem among the youth. If we want to contain the extremism, we have to
address ourselves to the problem of unemployment. Government should see that enough employment opportunities
are provided to the unemployed youth. We should also take effective steps to improve communication system.
Roads, mainly all weather approach roads, have to be constructed. Alleviation of poverty is essential if we want to
wipe out extremism. Where there is poverty, there is unrest. So, the Government should implement effective
economic policies and programmes and see that economically backward areas witness adequate economic
development. It is not that the Government is not aware of this fact. They have many policies and programmes for
alleviation of poverty. What is needed is that they be implemented with all seriousness. Sir, what is happening in
Nepal should be an eye opener for us today. Thousands and thousands of Maoists attacking the places and killing
hundreds of soldiers there everyday. Such a situation should not arise in our country. Already, there are reports that
they are supplying arms to the extremists in this country. We should be very cautious. The situation may turn out to
be explosive, if we do not make efforts to nip their activities in the bud.

The time has now come to formulate an effective strategy to counter extremism in the country. At present, the Union
Government is extending 50% of the help needed for State Governments to face the challenge posed by extremists.
This is not sufficient. The Central Government should provide 100% financial assistance for meeting their
requirement for countering extremists. The Prime Minister's Gram Sadak Yojana, linking all the rural areas by roads
should be implemented more seriously in the economically backward areas of all the States. States like Andhra
Pradesh, Chattisgarh and Orissa are extremely backward and hence special grants have to be provided under
Pradhan Mantri Gram Sadak Yojana for linking even the remote areas in these States. Communication system has
got to be strengthened in these States which are badly affected by extremism. Enough employment opportunities
should be created in these backward regions. In fact, a special package programme for speedy and alround
economic development should be devised and implemented in these areas. Unless this is done, | am afraid , we
may not be able to contain extremism which is widely prevalent in these regions. The victims of extremists are
mostly the innocent and hapless. Very recently the Kakatiya Express was burnt in Andhra Pradesh. And in another
incident, the extremists have blown off a Road Transport Corporation bus near Karimnagar-Warangal border in
which innocent people were travelling. Retired police officials and representatives of people are being killed there
everyday. Representatives of people belonging to all political parties in Andhra Pradesh, are killed, be they from
BJP or Congress, these extremists spare none.

We have to deal with terrorism with an iron hand. Forgetting the party affiliation, everyone has to extend a helping
hand in countering this menace. Very recently, respecting the views of some of the intellectuals, the Andhra
Pradesh Government tried to negotiate with the extremists. It is unfortunate that some of the political parties have
supported the extremists. Extremists believe in gaining power only through the barrel of gun. That being their stand,
any negotiation with them will never be successful. All the political parties, which believe in democracy, should
decry their stand. They should extend all possible support to the Central Government and State Governments in
their fight against terrorism. Otherwise, it is not possible to contain and eliminate extremism from this land.

Sir, late Shri Madhav Reddy, a victim of extremism, has served as Home Minister in Andhra Pradesh for 6 long
years. He took several effective steps to curb extremism and maintain law and order in Andhra Pradesh. He
sacrificed his life for a noble cause. The Central Government should confer posthumously Padma Bhushan or
Padmashree on him. This is my humble appeal to the Union Government. It will be a fitting tribute to that great
leader. It will be a humble recognition of great services that he has rendered to the nation. The services of all those
who have sacrificed their lives for the sake of the nation should be respected and rewarded adequately by this
grateful nation. | salute them all.

Sir, | take this opportunity to appeal to the Hon. Deputy Prime Minister, who also happens to be the Home Minister,



to provide adequate protection and security to all those who are in the hit list of terrorists and extremists in our
State. | amin their hit list. We have already requested the Union Government to provide us the much needed
security cover. So far, the Government has not responded positively. Once again | appeal to the Union Government
to provide security to everyone who happens to be on the hit list. We have been receiving threatening calls
everyday. We are being warned by the terrorists and extremists day in and day out. Our protection and security is
the responsibility of Central and State Governments. | hope at least now the Government will realise the gravity of
situation and provide us adequate security.

Sir the nation can progress only when there is peace and tranquility everywhere. It is possible only when all the
political parties join hands in our fight against terrorism and extremism. | am confident everyone would
unhesitatingly extend a helping hand to State Governments and Central Government in this noble endeavour.

Thanking you for giving the opportunity to me to speak, | conclude.

*English Translation of the speech originally delivered in Telugu.
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The Central Government will play the nodal role in the matter of internal security.
Then, in another para they say and | quote:

"The Ministry of Home Affairs has the nodal responsibility for maintenance of internal security in the
country and has to ultimately deal with the consequences of any dereliction of responsibility at the local
level and must therefore play a more proactive role vis-a-vis the State Governments. The MHA would
also have to catalyse the process of modernisation and upgrading the CPMFsa€}"

A qul aredl & 6 39 Al § w1 WReR Bt e Sad ta dcfove @ erfl|

Is it a catalyst? Has they not got the bounded duty to do it? What do you mean by catalyst? [f it is an error of diction
I am not afraid, but if it is a deliberate adoption of this word, then | am afraid where are we going. The appropriate
restructuring of the Ministry of Home Affairs is called for. It is necessary. There is no doubt about it. What is it going
to do about the immediate strategy, which we shall have to evolve by now? We know that the Government has also
admitted that narcotism, terrorism, flow of foreign funds, land disputes, ethnic discrimination, lack of communication
and transport, etc., add to the growth of militancy, terrorism or | use the word catalyse, the foreign agencies
plundering and other subversive activities. Therefore, this is a new situation where the country has been locked up
at the moment. aga @& ard w& o1 W@ 21 A g w5t Sft A spyawe § wmor A on w9 errlieT W gEra 3 v @ifs %
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17.00 hrs.

One VHP leader, on Sunday, promised to repeat Gujarat in other States and to turn India into a Hindu Rashtra within two
years. Of course, Dr. V.K. Malhotra, the spokesperson of the BJP has contradicted it by saying : "We are not for a
theocratic State or a State-religion. f VHP says so, go and ask them'. It is fine. But it is a dichotic approach. We are
accustomed to this approach of dichotomy. Finally, we see that the leaders like the hon. Prime Minister, the hon. Deputy



Prime Minister and Home Minister have joined the bandwagon and that is what we have seen in Gujarat.

On peripheral issues | would like to mention a few points which concern my State and the neighbouring States. There are
Indo-Bhutan border, Indo-Nepal border and the Indo-Bangladesh border. Along with the North East there is the Indo-
Myanmar border. The cross-border trade was prevalent especially with Myanmar, Bhutan and Nepal. Even now the entire
border area of North-East including the border area of Tripura is very porous. To cite an example, the Government of
West Bengal has mentioned and | quote :

"It may be mentioned that the sanctioned strength of BSF for the entire stretch of the border is 34 battalions
whereas the actual deployment is only 23 battalions.”

Regarding the Indo-Nepal, Indo-Bhutan and Indo-Bangladesh borders, they have said it in one statement. | quote :

"Time and again, the State Government have drawn attention of Government of India for increasing the
strength of BSF but the response has not yet been positive."

The ULFA is there; the Kamtapur Liberation Organisation is there. For that reason, the Government of West Bengal
have pointed out :

"The Government of India had set up 15 border outposts of SSB units for guarding the Indo-Nepal border.
These were closed and the personnel transferred to Jammu and Kashmir on the eve of the Assembly
election there. The personnel have not so far come back. Government of India should be requested a€}"

Therefore, | request that they may be replenished immediately.
MR. SPEAKER: Shri Topdar, please conclude now.
SHRI TARIT BARAN TOPDAR : Sir, | am concluding. The Government of West Bengal have further said :

"In respect of depredations being caused by CPI (ML) and People's War Group and MCC, mainly in the
three districts of Paschim Medinipur, Bankura and Purulia, effective action is being taken."

They have drawn a corridor from Nepal to Andhra Pradesh via West Bengal, Orissa and Jharkhand. They have
drawn a corridor and, therefore, the political will has to be there. su® wifd® TR R M goHEen H=a1 =il

With regard to the ISI activities, our Chief Minister has discussed several times with the hon. Deputy Prime Minister
Shri L.K. Advani and apprised him of the latest position. There are eleven posts or points which are in Bhutan which
have been mentioned, and probably the Government of India have been intimated also, wherefrom these training
camps are being conducted and the ISI has got a definite hand behind it. That is the point. Even in Bangladesh
there are many points from where these activities take place and this has been amply communicated in time to the
Government of India.

But unfortunately, these political groups are being utilised by our opponents, | mean, those who are avowed anti-
Communists. They utilised for their narrow gains, for immediate gains groups such as Kantapuri Liberation
Organisation during election and post-election period. The MCC has been utilised. The People's War Group has
also been utilised. All these things have been done.

Regarding Tripura, | would submit that it has 856 kilometres of border with Bangladesh. The border is porous as a
result of which the extremists are taking entry easily into the State. The work of fencing on the border could be
completed only for eight kilometres so far. There is same demand from the West Bengal and other States for putting
barbed wire fencing, which is not a costly one, to augment the necessary requirement for the protection of the
borders.

Despite the presence of Shri Advani in the North Block for more than four years now, the nation finds itself less and
less secure internally. Kaluchak, Akshardham, Ansal Plaza and Raghunath Temple incidents are only a few
reminders of the Home Ministry's failures. smesm g ar o= & @1 or+ft &), forelt e ot el RregRE =1t 2, &1 Ry = €|
wfeR 8, wfesre 8 a1 fremer &1, IR oM @ o e ot oFft w3t oik goe o Saraed eFft @nfRd) srearft St wea €
gEuarse whare & &1 s Suicide squad will die at the gate. How can it enter the kitchen of a solider who is fighting for
the country on the border? There must have been some lacunae. There must have been some lapses.



He must come out with a serious programme with a serious intent, except the suggestion of corporatising the
security system, which the State Governments have denied. It is there in the report that the State Governments
have not accepted his proposals except the one for some minor changes in the law, which do not go deep into the
crux of the problem.

=t Mew vaA (pag SR 7en) e wEIEY, o § wed A 39 W@ § P amdeae & Reens tee Sie) @ee @ A 8@ & 21 S
&7 veat w9 39 R w g=t 3t oo g€ O 93 7 5 5 Al B gRen B 9 @ @ 2 A arer @1 At draw @, ad F weT b
wft AT Aewl | ARl @Ran gl

ey wEey, 11 Raaway, 2001 1 eWRET H Ty, & wR 3R 13 fRgvar &1 WHe R el fhan man| 89 S gesil S dAHY Yhedl & b
THTOT S AR | SHD qE FER F Hiead, SRR, g #ER W gaR wen A w59 e § Wi v R | 3w i a= oft
ofirer &1 SRR AT W) o W@ <ftef At w29 e P wen A ol 3R 30 S B AHAT F gl B 8 AN AR A M| 5w
gt AT TS WX AT AT T AR 33 AT 9IS g1 39 AR 8 W® gFal ¥ gaR 5 wrew fafwer ft 73 M| sue ol e
g oft

AR el wereR et oft, it srrsaroft SR, st vt Rraer St anfd S @ A B Wi ot s 3B sndward iR Y1 R |
3TePpaTiedl BT ae] W Agg et 21 snmaRefta Raws uifed @i @ 9, § 5% wift & | 361 o1l 9% FE ® O 5 g BiET pEi | et 2l
9% Raargs gonm @ 7| 43 78 o F 9= v Raargs gon ¢ 5 wfd wat @ xft 21 32 wiew dew & +ft ot 2

e WEed, § WA |y el g 5 # fft ol & Raenw 7 ate w81 €| A 3 g H 3 @ AW W) SRE & AW W W1 8
q1g e w1 2, ¥ Sud Raemd drer aredn €1 snevwofta st Ravs wréter & Raarss gon a1 &, 49 uan 78| rTdeT W o9 gwe g,
I ACPHANGA S IR A g1 & B simarg faem Tew 21 1993 A 9o ¢ WS W EHA §INT o1, SHS 91§ af 2001 H g gavll AT
W aif T Aipanaal ¥ Savik fearl § fua @ Sareit aur wift At vt @ a7 <@ € 5w e eiey dsar aifegl 13 R
P UG W FHET 3T ATl FHHT AAd I8 el & (& q99 AR | Al a1 81 Hdl ¢l ITH] GHIES Wars 8, 9 adrT 1= & forg it 81

TemeT FEred, faT-ameT & AR # oridT 3wt 6 9 frar 1 Rt TR wn el a1 AR S| @ WA St wwt AisE 21 5w sre 7 49
BT 1, I qa9 of TR T A & R ane & sfsx s § ¢ oft oftl e onet g wR & srdartaat @ wefter @ gon
2| 98 ISP TP ey 2| e @i gur Al A s § deA @ ofew o oft off, aRfe § 9 9 weR o aRa @ Raae d @
o

Rra 7 smi®T 7 6 @ Raemd e @t #eg @t off, TE 9@ A TFe ¥ 8, 96 AT o IS (.h.-47 gkl S8 of 79 off| 78
THEN Terd Ht 8 Wbt &1 3T Sl Ud.-47 AgHl B AN RIATh SR 8 W6 &| 984 ®el P g% Aeg dEl o AT & 9 udr B
TEd Bl 9g A ¥ 9 S A B g o T8 | 59 & T8l R 99, sraaiied 3R dfied duma ff aRE & 'Y o | w9 $ et ot
R WRA 3 A S FEl fF A wa Aol srdwmartel @ gl F o1 @ €| ondwas w1 waw a1 1SS I uifwarT # 81 e @t
gftrar ot omg.gH.es. & gR1 A Wi wfafafei g & €

TEIE HEIGY, AT HENIG, & A WAl ® g &1 3y uan 2 f6 TR wEwg # WehRieh, a=qy, M, Faane afd el W sidwar ad
<eT 81 ¥t off dret @ O b arroT ofie wew ofik Wew ey F Taerartedl @t wfafaat ag v €| swet afifafai g vw.and, g & aard ot

g FARY B dreR W HRIFT B AR 21 T8 A TN o= A B 7 ufiet gHiid axit 8 3R 98t & figwem & Raeme yaw
ST 1 4 STArE WSl B U9 4, AR A 3R 37 TR 3 W AeQ X 8| THD AU 14 ST UL (HER & § g W 2| #iw Afafer
B 39 ARBIRAT &1 a1 B ded, YR, T, T FQ, ANTers, AR, ASiRA 3R Hererd 39 Swr-gdi gl § 9! wfafafeai ag
¢ €| 981 SohT W U SUAE! e €| 39 Wad! S UH.AE. & O I Aeg Ad &l 21 L. uH.aE. &1 YRd § SRig 92 SUde el &
1T HeY €, AT S T gl

# g0 o e A e g1 Al o wrd $ gHiagel g g8 o AR Wed 9 SHa e @ off, sus Raend Witk fma o, Afee
9 TERT H gATHiS g3, 60 A Pl AT W1 A fawer Bt A5 gl & g3 € saxofty Wi Wi S, s+ fw @er 5 | was shocked.

SHRI J.S. BRAR (FARIDKOT): We all condemned that. She was the first person to condemn that
incident...(Interruptions)

MR.SPEAKER: He has not completed his sentence. Let me know what he wants to say.

...(Interruptions)

MR.SPEAKER: He might say that she has condemned it. sm ar-a” =i @< & v €7
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MR.SPEAKER: Please do not disturb him.
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SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Sir, actually Shri Rawle is confused as to whether he should toe the
line of Shri Bal Thackeray or should toe the line of the NDA Government.
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MR.SPEAKER: You may lay it on the Table of the House.
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"It is thus obvious that this document carries no security classified information and the information seems
to have been gathered through open sources. "
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SHRI A. KRISHNASWAMY (SRIPERUMBUDURY): Mr. Chairman Sir, thank you for the opportunity given to me.



Internal security is one of the most important subjects being discussed in this House. The problem of internal
security now a days has affected the day to day life of the people in India.

Internal security problem arises due to several reasons, mainly due to role played by the Pakistan ISI, which is
generating internal disturbance in our country. Due to the Pakistan IS| backed cross-border terrorism, there were
two attacks on Sri Raghunath Temple, one in March and another in November. Besides, recently there was the
Godhra incident; last year there was an attack on Parliament; before that there were Khandahar flight hijack and
the Coimbatore bomb blast cases. So, Pakistan ISI has been creating disturbance in our country almost
continuously.

Some of the districts like Dharmapuri in Tamil Nadu are under the control of naxalaites. One naxalite was killed by
the Tamil Nadu State police recently. In Andhra Pradesh also, the People's War Group is dominating some parts of
the State. This type of terrorist activities take place due to unemployment and discrimination in the name of religion,
language and caste. It is encouraged by the provocative and aggressive speeches made by the State level and the
Central level fundamentalist leaders. The internal security problem also arises due to poverty, inadequate economic
development, illegal business, white-collar crimes and illicit narcotic trade.

No doubt, the Government of India is taking steps to root out terrorism. Even though we are able to contain
terrorism, yet it is still occurring. For example, in the Parliament attack case, Intelligence has done a good job. They
have identified the accused and imprisoned four of the accused. Three of them have been detained under POTA
and four others have been convicted by the court. Our security forces have saved the lives of the Members of
Parliament, Ministers, the Prime Minister and the Deputy Prime Minister. My question is, why our Government could
not identify the terrorists or traced them before the incident happened.

In Karnataka recently, there was the Nagappa issue. Due to the failure of both the Karnataka and the Tamil Nadu
State Governments, Nagappa died. Again here also my question is, why did the Central Government not take steps
to monitor the Task Force set up by both the States? Why did they not intervene in the matter? | would like to know
whether the State Governments sought the assistance of the Central Government or not. That apart, why did the
Government of India not take any steps to protect the life of Nagappa?

This also is developing into an issue of internal security.

You know very well that in Tamil Nadu, the MDMK leader, Shri Vaiko has been detained under POTO. The POTO
has been introduced in India to protect our nation from terrorists. | want to appeal to the Home Minister on one
point. At the time of introducing POTO, the Home Minister said that POTO will not be misused. But in Tamil Nadu, it
has been misused and he has been detained for 156 days. | want to know whether Shri Vaiko is a terrorist or not.
By arresting Shri Vaiko, have you controlled the problem of internal security in Tamil Nadu? No. A Member of
Parliament has been arrested under POTO. | condemn this action. To control problems relating to internal security,
prevention of money laundering is an essential safeguard as it acts as a close nexus between terrorists and others.
Peace should be maintained among all religions. Fundamentalist and provocative speeches should be avoided and
border security should be strengthened.

In India, there are 100 crores of people. Out of these 100 crores of people, we have not been able to trace the
antisocial elements for which we have issued citizenship card for every individual. This aspect was discussed in the
meeting of the Consultative Committee of the Ministry of Home Affairs and they decided to give identity cards for the
people of 13 States. | welcome this step but it should be extended all over the country.

The main aspect is to identify the antisocial elements. The State Police has the opportunity to do that. The State
Police should develop its skill, build its capacity and morality. The Central Government has to direct the State
Police to develop their skill and abilities. They have to fund the modernisation of State Police. Only then, they can
identify the antisocial elements and we can very well maintain internal security in India.
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Jwmar &, 98 e arfey!l Without political will, you cannot solve the problems. That is why | demand that the
Government of India should come forward to deal with this situation with a strong political determination. Then only
we can overcome this sort of problems.
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SHRI BHARTRUHARI MAHTAB (CUTTACK): Sir, the management of internal security, as has been discussed
today, is extremely complex as its scenario is influenced by many factors. Today, the responsibility of the Central
Government for management of internal security problem has increased manifold.

What is the present trend? It is being illustrated here. Basically, | would term it into five categories. One is the
religious fundamentalism; another is illicit narcotics trade; the third is smuggling of weapons and explosives; the
fourth is infiltration from across the borders; and the fifth is terrorism sponsored by Pakistan.

Today, when we are discussing about internal security, we have also to discuss the law and order situation. At
present, we can distinguish the problem specifically into four categories. One is Left Wing extremist violence. Of
course, the IS| activities are another one that is being discussed keeping Jammu and Kashmir and other Pakistan-
sponsored terrorism into consideration. The third problem, which is also quite genuine and a very difficult matter to
tackle with, is the caste violence. The fourth is a situation that had arisen some years ago in Punjab and also in
Assam.

I would, first of all, deal with the Left Wing extremist problem in which not only the North-Eastern States but also
Bihar, as has been mentioned, West Bengal, Orissa, Andhra Pradesh, Chhatisgarh, Jharkhand and Maharashtra
are also involved. Recently, the CPM(L)-PW, as it is called, which accounts for majority of violence, and the Left
Wing extremist groups, have been making concerted efforts to militarise their cadres through formation of socio-
guerrilla squads. North coastal Andhra Pradesh, Jharkhand and areas lying in the coastal West Bengal, that is,
Midnapore and north Bihar that is adjacent to Nepal are also gravely involved. Moreover, both the MCC and
CPM(L)-PW have joined hands with the Communist Party of Nepal (Maoist). | think, Dr. Raghuvansh Prasad Singh
is aware of it. With the help of the Communist Party of Nepal (Maoist) and districts along the Indo-Nepal border
have become vulnerable to the possibilities of spillover of violence. They are having contacts with the People's War
Group which are operating in Jharkhand, Chhatisgarh, Andhra Pradesh, Crissa and also in parts of Midnapore
district of West Bengal. | think, the Ministry of Home Affairs is aware of this situation. They are developing a
compact revolutionary zone spreading from Nepal, through Bihar, to the Dandakarnaya area and also the
Rayalaseema area.

MR. CHAIRMAN : Please conclude now. The time allotted to everyone is five minutes.
SHRI BHARTRUHARI MAHTAB: Sir, how can | conclude in five minutes?

Recently, the Chief Minister of West Bengal, while speaking at Murshidabad, has mentioned about a specific squad
called Killer Squad'. | think, this has been reported in the newspapers. | will come to Orissa chapter later, right now |
am mentioning about West Bengal because only one Member has mentioned about West Bengal. The Chief
Minister of West Bengal has mentioned about the Killer Squad. Five persons were arrested from Midnapore and



later they were released on bail. Two of them were students of Jadavpur University. The SP of Midnapore, Shri
K.C. Meena has stated that the five students are active members of People's War Group. These students maintain
that they have formed a Bandi Mukti Committee. These people think that the persons who were arrested by the
police were arrested illegally and they want those persons to be released. They are very educated persons. The
intelligence agencies have also reported that People's War Group has plans not only to encircle the urban areas
but also to influence the educated people, the persons who are elite, who are college going, who are practising law
course, etc.

This is a very serious trend. Here, | would like to mention that just after the Company went out in 1857, the British
Crown took over. Later on, in 1860, the Indian Penal Code came into existence. The whole nation was divided into
basically into two categories, the British India and another India which was ruled by Ferdal lords. A Federal law was
made prevalent and later on when the nation became Independent, we had a Department of States. Invariably
within these last 56 years, a number of things have happened. Laws have been changed, circumscribing the
powers of the Centre. Agitation was there to amalgamate different regions with different States. Lots of problems
also cropped up. Those were tackled but now there is the problem of extremism. What are the words we are using?
We are using words like militants, extremists, terrorists, and for that reason, | have two or three suggestions to
make. There is a need to examine the impact of certain constitutional amendments and it should be identified and if
possible reversed to empower the Centre to deal effectively with any threat to the nations' security.

In Orissa, of course, a lot of bloodshed has occurred within the last two years. People belonging to Biju Janata Dal
have been shot dead in front of their families after being pulled out of their houses. Office bearers of Bhartiya
Janata Party have been hacked to death. This has happened in the undivided Koraput District. With dynamite,
police stations have been demolished. A number of places have been attacked. Even a Ministers' residence is not
spared.

18.09 hrs. (Dr. Raghuvansh Prasad Singh in the Chair)

Here, | would like to give two or three suggestions as | have to cut short my speech. There is a need today, and it is
being discussed outside, for a federal law and we need a federal agency to meet the threat of terrorists. | am aware
that a meeting was convened and only two States, West Bengal and Rajasthan, have opposed this idea. A Central
law enforcement agency is required and we have to accept the federal crime concept. Of course, a lot of adjustment
and arrangement is to be worked out, but this is necessary and we should have a Central law enforcement and
investigating agency which has become necessary.

At the same time, | would also support the suggestions that have been made to increase the companies of Central
paramilitary forces.

My last suggestion is that precaution should be taken while issuing documents for establishing identities. We are
issuing documents for passports, we are issuing documents for driving licence, we are issuing documents for ration
cards, and we are also issuing photo identity cards. While issuing these documents to identify a citizen of this
country, a lot of care should be taken.

Research and Analysis Wing also has to be strengthened, which is not being done at a rapid pace that is required.

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Mr. Chairman, Sir, while | take part in this debate, first of all, | would
like to make it clear that our Party is second to none to defend the security of the nation. Time and again we have
expressed our views — the Leader of the Opposition, Shrimati Sonia Gandhi also expressed it — that in fighting the
cross-border terrorism, we are one with everyone including the Government. Why did we choose this debate today?
It is because we strongly feel that the time has come for us to alert the Government.

Our first criticism against the Government is that the Government lacks vision, vision to the entire perception of
terrorism posed by Pakistan right from day one to this date. In 1998, long before the famous journey of our Prime
Minister to Lahore, in this very House on 318t July, 1998, the present Deputy Prime Minister and the then Home
Minister had said:



"As the hon. Members are aware, militancy is sponsored, aided, abetted by Pakistan and thus sustained
and systematic effort should be there to tackle it. | assure this august House that the Government is
determined to take all possible steps to deal with the problem effectively.”

This was a very nice statement made in 1998. The journey of the Prime Minister to Lahore was made in 1999.
Nobody knew in the country whether terrorism, which was the agenda in the Agra Summit long after the Kargil war,
was the agenda in the Lahore Summit. The Home Minister may clarify whether this agenda was there. If the agenda
of terrorism, as you have stated in 1998 in Lok Sabha, had been there in the Lahore Summit, was the Kargil war a
gift of the Lahore Summit? When the Kargil war was on, for the first 15 days — | say with all humility — the
Government was divided on the whole perception as to who was behind this war. One Minister was saying, "Maybe
it is not Islamabad and Nawaz Sharief's Government as a whole, but a part of the contingent led by Pervez
Musharraf with the northern infantry and others are intruding into Kargil.' Later, the Government came to a
conclusion at the end of the war that it was a war waged by Pakistan. | am citing this point because of the lack of
perception and vision of the Government of India in regard to the entire operation of Pakistan. This is one point.

The Annual Report of the Home Ministry says that internationally we are scoring grounds and also the Government
is keen to handle terrorism as if we have already scored the points internationally. Paragraph 1.23 of the Home
Ministry's Annual Report for 2001-02 says:

"The Government is determined more than ever to root out this scourge of terrorism and militancy, and to
restore peace, normalcy in the disturbed areas. Aloud and clear message has been given to the terrorists
and their patrons in our neighbourhood that their nefarious designs will not be allowed to succeed. This
has been followed by both pro-active and retaliatory action on the ground. The stand of the Government
has received unequivocal positive support from the international community also. "

If that were so, | would like to know as to why our Prime Minister had to lament in the meeting of his own Party,
which was reported in the newspapers. The Home Minister may clarify because | will come to him as to what he has
said.

I will come to what the Prime Minister said in that meeting of the BJP Party conclave. The Home Minister was
present in that meeting. | will come to what the Home Minister said a little later. | will take first what the Prime
Minister said. The Prime Minister said:

"The action of the United States in this regard should have been more as is expected. "

It means, the Prime Minister expressed his disappointment. The Home Ministry is on record. It said, 'It is gaining
total support from the international community on the war against terrorism.' Did the European Union join you in the
same voice as the Parliament stood by you? Did they join you in the same voice as Tony Blair stood in the war
against Afghanistan? No. Why do you not concede? There may be some shortcomings here and there which the
Government and the Parliament together can think of and take care of it. You always hide something. It is not a
matter of conceding defeat or victory. We are all one with you to fight terrorism. But somewhere, something is
wrong.

The other day | raised this matter in this House. The Defence Minister had answered in this same House that the
deployment of the Army on the border has yielded good positive results. What did he reply?

"The deployment of the Army right from 13! December onwards yielded results. It reduced the entry of
the terrorists into India. Pervez Musharraf has confiscated some properties and declared some terrorist
organisations as banned, etc., etc.,".

It is very indirectly glorifying Pervez Musharraf. This is how he responded to the Army's deployment on the border.

In the same tune, the spokesman of the External Affairs Ministry says, "No, the infiltration is on the rise." |
immediately wrote to the hon. Prime Minister. The same Government is having two separate perceptions. One
perception is that infiltration is being reduced and the other is that it is on the rise. How shall we show our face
before the international community? How shall we build up a strong case? That is why, | say that the Government is
lacking perception and vision. If there is no co-ordination within your own Cabinet, how do we expect the co-
ordination with the State Governments, Intelligence Agencies and other Bureaus in the country to combat terrorism?



This is what is shocking to me.

| am sorry to take up an issue today, which, | hope, the Home Minister will not mind. | quote what the Prime Minister
said in a report published on the 13" December in the Hindustan Times.

"The Prime Minister has forcefully emphasised that there cannot be double standards in judgement of act
of terrorism. We believe that the US and other Western nations can do much more to put effective
pressure on Pakistan. "

It means he concedes. The Prime Minister of India conceded that the international community's response is not
there as it should have been. You tell us whether you agree or disagree with this. Let us not make everybody fool.
You address something in the gallery outside, but on the record of Parliament, you say, yes. Do you feel that the
international community is behind you totally to expose the truth of Pakistan's terrorism? If you say, yes, then why
did the Prime Minister say so? | quoted him. He said, 'double standards'. What is all the reply from Washington? An
impressed George Bush says what a wonderful job you have done! We are also following your footpath. What is
that footpath? It is Raghunath Mandir, Akshardam Temple, Parliament, Lal Quila and all these things. This is all
about the Prime Minister.

Then, what did our Home Minister say? | am sorry, perhaps, Shri Advani had, out of emotion, said it. If my quote is
wrong, Shri Advani may contradict me and | will be too happy. When the BJP Party's conclave was held, the
workers in the conclave asked why nothing was being done. It is because it is not the Opposition which played the
hot pursuit. You played to the gallery saying aar- paar. It is you said, 'finish'. It is you said, '10 people should be
brought back to this country.' You gave the list. It is you said before Bill Clinton's arrival in India that Pakistan should
be declared as a terrorist State. All these measures were made to make the minds of the people of India that
nothing is left but only war is waiting.

You created that impression. When your party workers in the conclave asked you what preparations you had made,
you said and | quote from the clipping:

"Though the people of India were outraged by the December 13 attack and favoured strong action, he
said, they needed to be mentally prepared to accept the arrival of dead bodies in case of a military
operation. He reminded BJP leaders that the US had to abandon Vietnam because of the high cost of
American lives and its impact on public opinion."

What an analogy you are giving to your party people!

The Pakistan President Pervez Musharraf said in Agra that the militants were involved in a freedom struggle in
Kashmir, which you could not condemn on his face. You took time to do that. It is your perception whether President
Musharraf is good or bad. He said that the terrorists were involved in a liberation struggle in Kashmir, which we all
condemned.

Shri L.K. Advani is giving a logic to his party colleagues in the conclave, 'How can | take big action? For a big
action, people should be mentally prepared to receive body bags.' What an analogy is he giving! His analogy is that
the Americans had to abandon Vietnam because of sacrifice of life. The Vietnam War was a patriotic national
struggle by the Vietnamese for liberation from the American jaws. Are you comparing that with our fight against
cross-border terrorism? If this kind of an analogy is given by the Home Minister of this country to his party
colleagues, | do not know how things would proceed. | think, Shri Advani had reacted emotionally; he did not react
logically and he was not in his wisdom frame on that day. Maybe, he was too busy with other preoccupations.

| have seen a Government when | was a student, at a very early age and so | cannot remember the dates. When
Gandhiji died, India was receiving refugees from across the border and the riots had almost ended in Calcutta.
Pandit Jawaharlal Nehru could have easily given a speech in a Congress meeting which could have set flames in
the country. It was Prime Minister Pandit Nehru who took control of the nation in a manner that not a single
untoward incident took place. Gandhiji's death was mourned by the whole world; the nation moved with more
commitment towards unity.

| have seen the Government led by Shrimati Indira Gandhi. When the situation was bad in the North-Eastern States,
she gave confidence to the people to come to the mainstream, declaring them as seven sisters of India. | have seen
the Government of Shri Rajiv Gandhi. When there was terrorism in Mizoram and violence in Assam, every day,
people were being killed. | have seen how he resolved it and brought back peace. | have seen Darjeeling in flames.
Shri Jyoti Basu was our strong opponent at that time but we did not take any advantage. The Prime Minister



continued the dialogue and brought peace to Nagaland.

Today, the Government has declared 31 outfits as terrorist organisations in the official list. In that list, the NSCN (I-
M) is also included. We do not say that the Government should not talk with them. They must talk. They have
declared it officially as a terrorist outfit and are also negotiating with them. They are not sharing the outcome of the
negotiations with the Chief Ministers of the North-Eastern States, who have embraced the mainstream long ago and
much before the dialogue began. This is why | say that he lacks perception, cohesion and vision to combat the
situation and preserve the internal security.

Shri Advani reacts so much emotionally outside Parliament that he does not know how to translate it into action at
his desk in the Home Ministry. On the 6" December, 1999, he said, The Government would soon come out with a
White Paper on Pakistan's ISI-sponsored activities in Jammu and Kashmir and other parts of the country and adopt
a two-pronged strategy to effectively combat terrorism." | do not know of any such White Paper having come out.

Mr. Deputy Prime Minister, did you prepare a White Paper? Did you present it to Parliament? Did you discuss it with
the parties which have supported you in your fight against cross-border terrorism? Whenever you visit a spot after a
terrorist onslaught, you become a more emotional L.K. Advani than a constitutionally-appointed Home Minister of
the country.

Therefore, we cannot cope up with what he says and what he translates. |, therefore, call that he lacks vision.

I want to say another important point. Take the meeting of your BJP conclave. Do you hold by the Resolution of the
BJP Party? | quote the Resolution:

"There are tens of thousands of Pakistanis who are staying in India even after their visas have expired
and many of them are IS| agents."

Sir, | want to ask the hon. Deputy Prime Minister one thing. If there are 10,000 Pakistani ISI Agents in India with
expired passports and expired visas and he cannot put them behind the bar, then who is accountable to
Parliament? You have to answer it. It is your Party's opinion in the conclave. They gave the number as 10,000. Why
does he accuse anybody else? It is his job. ...(Interruptions) The hon. Member says that it is more than that. | am
thankful to him. Even if one ISl agent is staying in India with an expired visa and passport and the Government
cannot detain him, who is accountable to Parliament and who is answerable to Parliament? It is his responsibility.

Hon. L.K.Advani went to Leone in France accompanied by the CBI Chief and a special officer, Shri Shyamal Datta,
who is now the Governor of Nagaland. He went to Interpol himself for the trial of Dawood Ibrahim. The hon. Minister
went personally to Leone. If | am wrong he can correct me, and | shall apologise to him. He pleaded that Dawood
Ibrahim should be brought back. The Extradition Treaty was signed between Shri Ram Jethmalani, the then hon.
Minister of Law and the UAE Government. | know about it. It happened in this 131" Lok Sabha. What happened to
that? Only the hon. Minister prefers to maintain that he is fighting and fighting, but in reality, there are no resuilts.

The hon. Minister is present here. Two days before the Gujarat elections | found in the Agenda of this House that,
the hon. Minister Shri I1.D. Swami, would make a statement on the arrest of Annees Ibrahim. We all were anxiously
waiting another score on the fight against cross-border terrorism. The hon. Speaker conceded that the hon.
Minister wants some more time to make the statement. Till date the statement has not come. | will take it up later on.
Later on | came to know that Anees Ibrahim got bail in Dubai. On the one hand our judiciary convicted those
dreaded terrorist who attacked Parliament, on the other hand, the dreaded terrorist, Maulana Masood Azhar, was
released in Pakistan. Annes Ibrahim got a bail. Shri Bal Thackeray and Shri Mohan Rawale may cry and cry. The
operation of the Government and its planning, internationally and nationally, is so poor that it can address the
gallery outside the Parliament, but it cannot satisfy the need of the hour. That is our comment. That is how they are
behaving. They lack cohesion totally. They have to explain it.

Abu Salem stayed in India and he went back to Portugal. Then, we are thinking as to how to bring Abu Salem.
While he was in India we did not bring him to book. If a Minister of Home Affairs of a country pleading before an
Interpol, having signed the Extradition Treaty, and even placing the list of ten dreaded terrorists, then what will
happen?

| was amazed that the hon. Prime Minister did not get that much response in the United States of America as much
as Shri L.K. Advani got during his visit to Washington. | thought that Mr. George Bush is deposing more faith in him
to combat the terrorists. | instantly provided the list of ten people, which should be brought back to India. What is
the response of the Government? The hon. Minister has to answer to all these issues. He must say, "yes,



internationally, we are not getting enough support. What can we do? You call an all-Party meeting and we will
cooperate. The hon. Minister can say that his systemiis failing. He said and it is on record that IB's Department is
going to be reorganised. | do not want to take the time of the House.

The Governor of Jammu and Kashmir, Shri Girish Saxena, said that there are loopholes in the entire system, which
should be geared up. Should | quote his statement? He said and the hon. Minister said thereafter that the I1B
Department would be reorganised in a manner, which can cope with the situation and the problem. The hon.
Minster can share in this matter. He can explain the position in Parliament. We share with him.

| fully support Shri Shivraj V. Patil that we should not see internal security only from the terrorist point of view. There
is a lot of frustration among people. One unit after another unit is closed down.

The workers are on the streets. The pensioners are crying for not getting interest on their savings. The people are
being evicted in various parts of the country.

Finally, | would say that it should not only be that you do good but it should be that you appear to be good. If some
sections of the people, be it the Muslims, the Christians or the Hindus, feel that one kind of fundamentalism is
condemned but the other kind of fundamentalism is encouraged, it will not be good. If any Islamic fundamentalist
group like SIMlis banned and the other Hindu fundamentalist group says from the dais of VHP that they would train
our people by creating private army, and if that is not brought to the notice of the hon. Deputy Prime Minister and
Minister of Home Affairs, then what is the internal security of the country? This is the point which | would like to
highlight and | hope that the hon. Deputy Prime Minister will clarify all these points and take the House into
confidence.

18.31 hrs. (Mr. Speaker in the Chair)

SHRI G.M. BANATWALLA (PONNANI): Mr. Speaker, Sir, thank you for the opportunity given. The internal security
management bristles with considerable difficulties. One point, however, is extremely clear. There is no scope and
no room for any politics in maintenance of internal security, any politics in maintenance of peace and security of the
nation. No one is safe if the nation is not safe. No one can prosper if the nation suffers. The minorities in particular,
I must mention, are fully aware of their greater stake in the prevalence of peace and security because it is they who
otherwise suffer the most.

Sir, at the outset, | would like to refer to the need for the strengthening of the intelligence. Even if we cannot prevent
suicide attacks, we should at least be able to reduce its impact or damage through proper security arrangements
and through a strong intelligence. Intelligence is a must for effective policing. One can dwell a lot on this aspect.
But, | do not think there is need for the same.

| must also emphasise the need for reform and modernisation of our police and security force.

You look at the very first report of the Minorities Commission. Long ago, it clearly stated that it is unfortunate that

the PAC and the State Police have anti-minority trends within them. Mr. Speaker, Sir, you are in the Chair and | may
remind you about Maharashtra. Later on, the Madon Commission, in its report on riots in Maharashtra stated clearly
that sections of all ranks of Police in Bhivandi and Jalgaon behaved in most undesirable and objectionable manner.

In view of the constraint of time, it is not possible for me to now give you a list of the observations made by so many
Commissions of inquiry. They are there as a matter of record. The question is — what is being done about it.
Promises were made that there would be screening of the Police and reform and modernisation and so on and so
forth.

One hardly sees any satisfactory performance in this particular aspect.

There is also a question of the composition of the police, the intelligence, the para-military forces and so on and so
forth. There is a need that these forces be cosmopolitan in nature and all sections of the society must be
represented so that we have a balanced force to meet any and every threat that the country or the place may face.

Here, | may refer to the Home Ministry's guidelines to promote communal harmony issued on 22.10.1997. Guideline



number 43 says:

"It has been commonly observed that the presence of minority community members in the police force
deployed in communally sensitive areas goes a long way in winning the confidence of the minority
community. This is of vital importance. The following steps, which were recommended from time to time,
should be taken earnestly.

a. Launching of special campaigns to recruit more members of minorities in the State Police Force;

b. Creation of composite battalions of armed police which should include members of all religious
communities including SCs/STs for exclusive use in maintaining communal peace and amity in the
sensitive areas;

c. Starting of special training orientation programmes for State Police Force with a view to maintaining
communal harmony."

In the present context, in the details of which | do not want to go, how important and relevant is this guideline issued
by our own Ministry of Home Affairs. Unfortunately, there is no action taken on it. | support very much the
Government when it says that there will be more and more CRPF and other para-military forces, but let this
guideline be also observed in its composition.

Mr. Speaker, Sir, | must emphasise the non-partisan attitude of the Government towards criminals and those who
defy the law. Criminals who remain at large after committing crimes pose a great threat to security, but the country's
record in this respect is very dismal. | have been referring to the Home Ministry's own guidelines. Guideline number
49 on punitive action clearly states:

"If stringent judicial action is taken against a criminal and well publicised, it would impose constraint upon
others. "

Guidelines are there and recommendations are also there, but there has to be a political will and complete neutrality
to move in the matter.

The atmosphere is vitiated through threats that Gujarat will be repeated throughout the country, through threats that
Hindu rashtra will be there in matter of two years. Even Koran is challenged and a demand is made for re-writing of
Koran or omission of sentences from Koran and so on and so forth. Koran, as you know Sir, is the Allah's revelation
on the Prophet. Peace be upon him. Not a word can be altered. For 1,400 years, there has not been a single
alteration of a single word there, and Muslims would be prepared to even lay down their lives on every single word.
Let Koran and its teaching be studied in order to realise the message of peace and to realise the message of justice
that is there.

I will conclude with only one sentence that there should not be any attempt to vilify unnecessarily madarsas and the
Islamic teachings.

There is no evidence and, yet, the campaign goes on.

Sir, | conclude by striking a note of warning. No amount of sophisticated weapons and no degree of intelligence
alertness can alone meet the threat to security. There remains the inevitable need for a united society to stand
against all threats. This united society based on justice and equitable and indiscriminatory social order for one and
all can effectively frustrate all subversive activities and threats to security.

Sir, let me assure the Government that the entire nation stands as one in any hour of peril.
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Sir, it was only because of the negligence and discriminatory attitude of the Government of India and due to a half-
hearted policy and total failure in respect of resolving many great number of genuine problems and issues including
'Foreign National Issue' among many others, that the ULFA menace emerged in the State of Assam. Likewise,
because of the failure on the part of the Government of India as well as on the part of the State Government of
Assam to bring about a lasting political solution to the Bodoland issue that the menace of terrorism has erupted
within the Bodoland territory- too, at latter stage.

Sir, my humble submission to the Government of India is that the Bodoland issue should be resolved very
honourably without any further delay. But today | am sorry to say that we do not know as to what kind of policy this
Government would adopt towards solving this Bodoland issue. We are in a very dark and difficult situation. My
humble submission and a strong demand to the Government is that an amicable and an honourable political
solution should be found to this burning Bodoland issue without any further delay.

SHRI ANADI SAHU (BERHAMPUR, ORISSA): Sir, | would not go either into the epilogue or prologue of my speech.
I would dwell upon religious fundamentalism that has been going on in this country for the last so many years which
has been causing internal security problems to this country.

Sir, first of all, let me tell you that a theocratic State that is ruled by the Allah and the Army is our neighbour and has
been creating such problems that militancy is on the increase. Pan-Islamic militant outfits, with active support from
Pakistan and some Arab countries who are funding these militant outfits, have been creating problems in this
country. The mindset in Pakistan has been paved by the Deoband group of Muslims. The Deoband group of
Muslims are active both in India and Pakistan and has started Madarsas along the Line of Control and the Indian
border.

Sir, | would like to request my friends from West Bengal to find out as to how there have been a mushrooming of
madarsas in places like Dinajpur, Murshidabad, Malda and other nearby areas in the State of West Bengal. The
Central Government, in its IB report, had warned the Government of West Bengal that they would be getting into
difficulties because of this. But unfortunately, for some time, the Government of West Bengal had turned a Nelson's
Eye to this and later on they found how difficult it was to check those people. Now, of course, the Government of
West Bengal has come forward to restrict the people who have been starting madarsas with a view to giving
instructions to prepare mujaheedins for attacks in a different manner.

Sir, | would like to mention about the mindset of Pakistan by quoting a few lines, with your kind permission, from
Igbal the fundamentalist poet and not Igbal who was liberal. This point is being quoted in every religious meetings
by the Pakistani people. It says:

"Our essence is not bound to any place;
The vigour of our wine is not contained

In any bowl; Chinese and Indian



Alike the shard that constitutes our jar,
Turkish and Syrian alike the clay
Forming our body; neither is our heart
Of India, or Syria, or Rum,

Nor any fatherland do we profess,
Except Islam.

That is the mindset of Islamic fundamentalists who do not profess about the country of our origin. That is the
difficulty we are facing. .

SHRI G.M. BANATWALLA : Sir, he referred to the Deobandi school of muslims. ...(Interruptions) During the freedom
movement, Deobandis were against creation of Pakistan itself. ...(Interruptions) On the other hand, along with
Gandhiji they were opposing the creation of Pakistan....(/Interruptions)

SHRI ANADI SAHU : Deobandis are the most dangerous militant groups in Pakistan now. ...(Interruptions)
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#t siragpt At : There is a tangible solution. Solution would be there. Today it has only changed the language
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95! BH U TSR ¥ Sfide Bid &l 3o B} 81 T, T8 BedR & 71, 98 Bk 81 /1, 309 alT ©Y AX Y, Uar & ¢! o, &
RreiRe wrt | @@ 1 | do not think that this is the way to fight this particular war. This is a war of a different kind.
9 AR ¥ 37 add A Ao B Iy 21 arfi-anft ueh w81 e o @) ardebarel 7R Tl # amud % "eaan g % | cannot but

have immense praise for the agencies which were able to inform me ten days earlier. 10 & vgat @ o= 59 7HR 3
T 21 FET W AR AT 3R A Ared € 6 6 A P AT 13 TG BT WRFeR IR R dwardl e et # Bt smé| 6 ada e
g1 13 A B A F g B A g7 A T B S AR g €, o e A € 99 wes! ik 3 sie 7t € 6 6 ard e
T, 13 W Frpa 1E, W $© T8 a1 Tl FAfAT 14 TG BT IS & A H B BT ¢l TAR AN A ISC T B, I ADN B
HTER TR W@ PR & 14 @ B ITH A Q1 DI AR FRMET 4R 7 917 77| 8919 3R | aR16% I &1 @1 1 8T 2

qEIGY, $H AR S DI arg B & arg | have nothing but praise for them. & sid@ward wmm |&an 8, &1 &<, fFas &,
QAP FAT TV FX o1 IR IS ¢ 9y AT 7 gd @ fF B @ Fie@s @ 1, R | 7' @ T, in the last several months, |
would say that the damage done has been minimum and, almost invariably, the assailants have been Pakistanis. &
e & Q- Rt # S onft @ AR Y € S AW ik i ft w9 < wa | 7w Ry 7wt 9o ugw 7 ) gwfaw F ww wewar € @ - In this
war against terrorism, the security agencies, frad @ ¢ ok ®e gfem ¢,

qg A € |1 $Y TEl STl 3@ [ "l Dloabl § & T3 # 3D forg g8 7 wEw 6 we gferw et 8, a8 feeh =& 21 a8 St 5
Hacht oft, 3w framl v @ wiar 21 Even a country like America has to face it. asf #t & man1 srft areht # g a1 Fis & ™,
T | B AT gHS 9% B9 991 Y "o & 2 98 o & f Pre-emptive intelligence is the best way of protection. Nothing
else is like that. s&# &0 fora & ¥ € FY | TH TWHR 7 FROE Jg§ & 1< &I B T $I THRaT $1 o6l e F a9 3
qearT|

# yor= w3 Sft 1 qurE G R vEel IR wWdd AR d R Ava iR Rien & tEe B Wl H & oy, Iue faver s & forg,
e A & fog S8 U gu 31 fifeed g g0 aft | St dfasie S 3T RieiRS & dwr 8 991 |t &1 Fa1 11 f6 sy
Ffase FAE o RS & #wx 8 But | am formally constituting a GOM to examine the National Security System in its
entirety.

1ol BH gevd adIRE W) ==l &t 81 4t Rraws wfea St 7 wEl ®er o1 & Internal security is no less important than Defence.
In a way, in the present context, when the country is facing not a overt war, not a declared war, but an undeclared
proxy war, it is even more important. @s facgpa @t &1 39 SR g dox |ien 6 T EOnfE S, @ e aifafRed @ €
$afy | % 39 ArTel § gaaueyd &I g4Ted fhaT Y| §9 Hey ¥ 9K TRe BRI g9 T | U, $eeloid TiNed &I 9E & foIg &= ran
T, G, $eXAA RIS @ @ @ oy 9 R, e, di9R AR & <Ed @ fog sk dlen d9orie offw d fRwe & e @ fog
T | 9 AR & 1 HEAE ¥, IR W@H I & H D [HA1 8, S ofa1 A €, Hodl 2 iR et Sodl WeR gl €, S |
$$ vaETeH o | UTag Sd, 2000 H AT T SR TGN AT HRad, 2001 H FH Ut RUE T D | 7w RIS waT # ft i ot 2

A e € % o6 o9 ¥ 79 RS & amel o) UE 78T favennnT 21 SuSl 3e Redsy €| Sfane dagl &1 98 qifw & f$ 3 <fi
TEH B a8 Reg Y a1 Aifier ) 6 577 4 o A Revisem gitie g8 ¢ ok o ot Revisem witie 7 g8 81 oo femaw smor @t
39 39T & srawr W A T =red § 5 devrd e 3t Raft Reisa € s & ot Resisew gweiide & gat €1 anft oiv off7
Bl e R & Hed # 94 Repvieaa & o & 55 Repisaa greliic & gol €1 39 AT & 3id db g0 ReHsad ik geediie &
SR |

731 99T ¢ % &9 oriaRe gwen @t R &1 1ffe Ao &) T3, 7 Saa RIRGH & Hed A afcd a1t a4t geqetl @ Hew H| g s



FARI S HATEHR AR 8, SHS Hawl DI 89 39 a1d S (IR ATET o7 B DI S| o9 AR &1 v@ Asayul Uge] dieX AT
2| 99 9IS A9dic & HIH A o O T Y 61 T § iR T $V I BT TG &, 99 A A g 6 <9 W A oR fadiem sngefed
HIGH a4, oLl T HIGH a1 R Th AITel Aey Srore a7 df 3 THEIISH DY Forsi # ST6T agd 991 ard erml

I e #F oMt Few Fery o @ €1 78 IR ¢ P 39 e A Reu &1 W "edrT 8@ R 39 R fed wel | e A fAifwed stba
o= &t §Y) &% geva RIRE it ff v 1wt sTeft 21 <1 Fishaw 8 g3t € ok Ua SI9hH 89 6 2003 H &1l # wawa € 5 59 Wy
731 3R O e B TEd eI &1 H ST MR Wdhe FRaT & & ST 39 AhTel #H RGN B IR Hedn T &7 & rvara a3 3

st Rravst R ardta : § st oo | Q- o gu A g

JTemE WElRd ¢ o W € f wew F €1 You may ask only one question.

SHRI MOHAN RAWALE : Please allow me to put a question.

MR. SPEAKER: No more questions are allowed. Shri Shivraj Patil, you can ask only one question.

st e A ardle @ 89 9OR | T AIGHd S died 8] WPR 7 A & 6 B 31 mufie e oidle g o @ Bl
TSR U<l B TSR B! 3T e e & forg i goR @ #ag & o @ 8, T8 A 98 R < Hel 7| g8l ard 47 wel off 6
Hifehe, aclSiee 3R B YfFaaw du=1 M SARCH THATA B Thd & | TS BIER B & A7 ARBR B dR%B A &1 8 1 &1 2
e ara A g el off 5 BW qEN AU B I WR TR & IR SN B N W B HEg H), S FHR gER 91 ¥ Agg A o | W fFw
THR P weg ARl g9 weT ARy fF TN @ agt RN S a8t Sraw T W@, 79 79 IHR $ AfRg fF qwi d o agi @ A @ S
7él < Weg T IHR 3 AT F B YfFear du TR A golord T @ 3 7 e ud| 79 aR ¥ WeR fFH 7HR Few Io o & 2
# Ul FHY TFAs & W& o1 % S 915 79 AR Q- W a% e arel 81 § iR Ay U € e IR # oFR AT $Y e v
TEHTY ST At SEHT | ANl B ATH BRI

#t ATTH T MTSATON = Sl TF Tgen Harer €, ¥ 39 RaE A | & v

"The Ministry of Home Affairs has the nodal responsibility for maintenance of internal security in the
country and has to ultimately deal with the consequences of any dereliction of responsibility at the local
level and must, therefore, play a more pro-active role vis-a-vis the State Governments. "

T T 30 TR U THR A d ST 2| g a1 oo HE) oft, SHA Wik AT WeAl @ @it S et @ @ 8, 9w wad A oft e gor
o1l & g e g 6 w9 o oft At @ et FercRae WS W o, S W dieid ® e § oY, dIei @ wad # O =t wret

drete foraver <rgTR W gd A1 98 WIM-WR W AT ¥ el 3@ e RS W e wadie gt 3t off, ot T ' 9o @ e
3R BT B TIHR 1 T3 | AP IHDH HROT DIy G el gl iR =1 & g # <t grgurelse =i kit &, 98 HTH1 31 a4t 8 iR F
e & % g5 & fael d swer wRom frase s | Arme & e 7 St wat g8 8 e wendfRa wwt 758, vw W w onft o wE ugw €
arft a@ fraft @l gt oft, a8 AIA-A1d Bt oft a1 Vawds SR & @ FEl ad SN &, R qES aTa SR EH TUE @ § P W g deR
@1 Tal ASEl § BY, qE THH! THS el 8| THAY SP! g9 A B Ay wewa fhar § 6 4 9w 7 e Tl Y frew 7 wewa @1 Y € iR
arTeft ardt 3w & iR erft, T a1d FEd g g Han @ ¥e1 ¥ oife A vt fagars e wgm fF 99 ft wiE geaefRa $y smeem @

fAffad &7 @ I T EYER BT I AR BN, SHP! T I &4 U el Hel A€ ()

A Sl BREART &1 gera A 8, # oue SRR © FHE B 3wsr Al § AR FAfFEd Fu 9 AT Id & AN 9 Adware & Hed d
91 B Y 8H Wl Tl fl H) Tefd gHdl 39 a1d $ el fue € & 4 R 3 e wrgae woidt 31 SeR-SeR @ a7 e, 9 A
P fege # S TdHarg 2, 98 o o9 | 0TS BT 8, Iod ARER | T Bt 2

FHIfT WRa & addhare & W § gAY BN 9 @I €, 3mE @ g, that what is necessary is not statements abandoning
terrorism or saying that we would not indulge in infiltration. What is necessary is that the infrastructure on terrorism
that has been built up by Pakistan has to be dismantled. This infrastructure comprises of training camps, provision
of arms and finance to terrorists, - to the terrorists themselves or to their families - and lastly providing refuge and
asylum to terrorists who commit acts of terrorismin India and go back to Pakistan. s &7 s& a1 w a«1 <1 | «ifee
ST ST G B, SHBT Fol AATBR 39 B 3R Tollaet KR B Heof § wew &, SwH 89 e ¥@|

19.26 hrs.

The Lok Sabha then adjourned till Eleven of the Clock on

Wednesday, December 18, 2002/Agrahayana 27, 1924 (Saka).



